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TATA CAPITAL HOUSING FINANCE LIMIT

'l ' Regd, Office: 11th Floor, Tower A, Peninsula Business Park, Ganpalrao
TATA radam Marg, Lowsr Parel, Mumbak400013 CIN No. UST180MH2008PLC 187552

POSSESSION NOTICE (FOR IMMOVABLE

i Az per Appendts IV read with Rube 8(1) of the Securily Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Cficer of the TATA Capital Housi
Finance Limlted, under the Securitization and Beconstruction of Financial Assets an
Enforcement of Security Interest Act. 2002 and in exercise %!;.gﬂws conferred under
section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002,
|Issued a demand notices as mentioned below calling upon the Borrowers 1o repay
the amount mentioned in the notice within 60 days from the date of the said notice.
The borrower, havinghiaﬁe-z o repay the amount, notice is hereby given o the borrower, In
parficutar and tha public, in ganaral, that the undersigned has laken possession of the
properly described herein below in exercise of powers conferred on him under
ion 13{4) of the said Act read with rule B of the said Rules.
The borrower, in parficular, and the public in general, are hereby cautioned nof to deal with
tha property and amy dealings with the proparty will ba subject 10 tha charge of the TATA
Capital Housing Finance Limited, for an amount referred to below along with interest
thereon and penal interest, charges, costsetc, from date mentioned below.

The borrower's attention is invited o provisions of sub- section (8) of Section 13 of
the Act, inrespect of time available, to redeem the secured assets.

Notice/Addendum to Form G dated 08.07.2025

Notice is hereby given with reference to Form G dated 08.07.2025 that the last date for
receipt of expression of interest in respect of MDM Televentures Private Limited (CIN No.
U51909HR2019PTC079047) has been extended to 06.08.2025. Accordingly, the dates
mentioned in the Form G dated 08.07.2025 stand modified as under:

S.No.| Event Description Date

10. |Last date for receipt of expression of interest 06.08.2025
11. | Date of issue of provisional list of prospective resolution applicants| 16.08.2025
12. | Last date for submission of objections to provisional list 21.08.2025
13. | Date of issue of final list of prospective resolution applicants | 31.08.2025
14, |lIssue of IM, RFRP and Evaluation Matrix 05.09.2025
15. | Resolution Plan Submission Date 05.10.2025
Sd/-

Ashok Kakkar

Resolution Professional

MDM Televentures Private Limited

IBBI Reg. No.- IBBI/IPA-002/IP-N01066/2020-2021/13407
Address: # 538, Shantivan Society, Sector 48 A, Chandigarh-1600
Email: cirp.mdmteleventures@gmail

AFA valid upto 314

Date: 22.07.2025
Place: Chandigarh

Laoan Mame af Obligaris) frount Pagsesslon
Account iLegal Heirs)i & Dafe of Date
Ma. | Legal Representative(s) Demand Nallce
TCHHLO3 | Mr. Pradeep Kumar | Rs. 10 ml_:-.;w - under the loan__ | 19-07-2025

51000100 |(as Borrower)and | 8ccount TCHHLO351000100122920

122920 & | and an amount of Rs. 36471
TCHING “[{:fﬂﬁizﬁlfmm under the loan account no
o T e
139982 i.a. lotaling o Rs.
B Ten Lsﬁ«h Fifty Two Thausand
even Hundred Eighty Cne Only)
| as on 11-Aprik-2025

Description Of Secured Asselsimmovable Properties:- All Piece & Farcels Of
Residential House bearing no F-Block-23:2-8 [EWS), Second Floor withou! Roof Right,
having covered grea measunng 28,70 5q. mirs. situated at Madhuban Bapudhaan
Scheme, Tehsll & District Ghaziabad with all comman amenities mentioned In Sale
Deed. Boundaries: East: Housa No 1-B, Road 12 mir. wide, West: House no 15/8. North:

House No 3-8, South: Common Open Space, Ground Floor

DATE - 23-07-2025

PLACE:- GHAZIABAD, UTTAR PRADESH. FOR TATA CAPITAL HOUSING FINANCE LIMITED

Sd- AUTHORISED OFFICER,

MRF LIMITED

Regd. Off: 114, Greams Road,
Chennai 600 006
Email: mrfshare @mrfmail.com;
Tel: 044-28292777;
Fax: 91-44-28290562
CIN: L25111TN1960PLC004306;
Website: www.mrftyres.com

Notice is hereby given that the
following share certificates are
reported misplaced or lost or stolen and
the Shareholder/Claimants thereof
have appealed to the Company for
issue of duplicate share certificates:

Share Cert. Nos: 210225 for 20 shares
bearing distinctive nos, 1791060-
1791064, 1871761, 2350148-2350151,
3419434-3419443 all inclusive under
Ledger Folio S00519 in the name of Sri
Chander Bhushan Seth (decd,) the
claimant is Sri. Varun Raj Khanna,
residing at B-4/52. Safdarjung Enclave,
South West Delhi, Pin 110029.

The public are hereby warned against
purchasing or dealing in any way, with
the above share -certificates Any
person[s] who has/have any claim in

respect of the above share certificates|

“EFORM NO. TNC-26
[Pursuant to rile 30 the Companies
{incorporastion) Rules, 2014]
Advertisemant to be publighed in the
newspaper for change of regisiered office
of the company from one stale to another

Befora the Central Government
The Regicnal Dyrachar, Nerfharn Regian, Mew Delhe|
In ke matier of sub-saction (4} ol Sactan 13
ol Companies Act, 2113, and ¢layse {a) of
sub-rta (5} af rule 30 of the Comgpanies
{Incarparalion) Rules, 2014

In Ui i e of

ANA DATA CONSULTING PRIVATE LIMITED |
[CIN : UT2800UPZI1EPTC100605 I
hawing regislaced office at Flat Ne. B-180,
Seclar-46, Gaulam Buddha Nagar, Maida,
Utar Pradesh-201301. |
P ﬂ@p&--::anl

Watica iz haraby-given o the General Pubdic that)
the Company propasas 1o make applicalion 1of
it Carrvlral Genvgrrenend upder Sechon 13 of the
Lompanies Act 2013 seekng conlfmmation of
altarataan of the Memorardum of Asgociation off
I Companry @ barms ol the Special Resalufian)
pasged af the Extra Qrdinary General Meeling|
held on Monday, July 21, 2025 1o enable the|
Campany 1o change ks Registersd office from)|
State of Uttar Predesh to the State of Tamil
Madu undar Section 93{d) of the Companias)
Act, 2013 |
Amy parson whose infaresd s likaly o ba affactad]
by I proposed change of the Reqishared Cdce;
3Irlh¢ Campany may dellver either on the MCA-|
21 portal {www.mca.gov.in} by filing investor
complaint farm or cause {0 be delivered or send
by Regeiered Post of hisber obpclions suppotad]
hiy &n affidavit stalirsg the nature of hisiher mbaregt)
and ?':unﬂa of oppesiion 13 the Regional
Direclor, Northemn Region-at the address 8-2|

PUBLIC NOTICE

FORM C
[Under Rule 3(1) of the Insolvency and Bankruptey (Application to Adjudicating
Authority for Bankruptcy Process for Personal Guarantors to Corporate Debtors)
Rules, 2019]

FOR THE ATTENTION OF THE CREDITORS OF MR, PIYODSH GOYAL
(PFERSONAL GUARANTOR OF MI5. QUTAB REALCON PRIVATE LTD.)
Maotce is hereby given that the National Company Law Tribunal in case of banknepl under
Secton 126 ofthe Code has ordered the commencemant of a bankrupley procass against
Wr, Fiyoosh Goyal residing &t 14442, W.E.A., Karol Bagh, Mew Dethi-. on 18.07 2025

(Crder received on 21.07, 2025)

The creditors of Mr. Piyeosh Goval, are hersby called upon o submit their claims with
procfon or before 01.08.2025 to the bankruptoy Trustes at 243 First Floor, AGCR Endave,
Mear Karkaninoma Courts, Dalhi-110092

The last date for submission of clatms of creditors shall be 01.08.2025. The creditors may
submil their ciaams lheowgh aleclronss means, or by hand or regestared post or speed post
OF Comier

Additional details of the bankruptcy trustes:;

| ADDITIONAL DETAILS OF THE BANKRUPTCY TRUSTEE

Mr. Rajaey Lochan
IBBNIFA-002/|P-HD0EEE2018- 2019711885
AFA WaHd Till: 31.12 2025

Address: 243, First Floor, AGCR Enclave,
Wear Karkardooma Couwrts, Delhi -110052
Email: esrajeevlochaniigmeail.com

Phoms No.; +97 S8 8034467

Address: 243 First Floor AGCR Enclave
Mear Karkaroooma Courg; Delhi -110092

Mame and I8BI reglstration

11 |number of the bankruptcy trusteo

I Ragistered Address, e-mail id and
(2, |Phone no. of the bankruptey
| trustee, a5 registered with IBBI

Communication Address, e-mail |d
and Phone No. 1o be used for
correspondence with the Email: bigal307 @gmail.com
| bankruptcy trustes Phone Noo +91 SE18034467
Mote: Submission of false ar misleading clakms wilh prool shall allracl penalbes o
imprisonmeent i socordance with the provisions of the Ingolvency and Bankrupicy Code
201 and any othar applicable laws.

I3

(Sdi-}

Rajeav Lochan

Bankruptcy Trustes of Pivoosh Gaoyal

Diate: 22.07.2025 IBEUNPA-DG2NP-NOOE0GE2018-2019/M11885

Place: Delhi, NCR

AFA Valid Upto: 31.12.2025

Form No.14 [See Regulation-33(2)]
OFFICE OF THE RECOVERY OFFICER-I/ll

DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2)
1st Floor, SCO 33-34-45 Sector-17A, Chandigarh
(Additional space allotted on 3rd & 4th Floor also)

DEMAND NOTICE

NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS & BANKRUPTCY ACT,
1993 AND RULE 2 OF SECOND SCHEDULE TO TILE INCOME TAXACT, 1961.

RC/2/2025 14-07-2025

PUNJAB NATIONAL BANK
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